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To,
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Ref:-

THE GAUH HIGH OURT ATGUWAHATI
(HrGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.VII-17l2OO4 I 4203 I A
Smti Jayashree Bora,

Jt. Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Smti. Nirmali Talukdar,

District & Sessions Judge,

Kokrajhar. l\
Dated Guwahati, the lf Vay,2OZ+.

Station leave permission.

Lelter No. DlK./I -5 I 2024 I 987, dtd. 1 1. 05.2024.

94-
JT, REGISTRAR ruIGII.ANCE)

Memo No.HC .vtt-17 I oo4l4 4lA. dated tf - o!- 1aL1
Copy to

./ The Project Manager, Gauhati High Court.

6

Madam,

with reference to the above, I am directed to inform you that you have beengranted station leave permission, with the officiar vehicle, ai o*n 
"6rt, 

i.. flr"evening of 11.05.2024 till the morning of u,05.2024, as prayed for. rhe eddl. District &
Sessions Judge (FTC), Kokrajhar, and in his absence, the civil Judge (sr. Div) & lsstt. sessions
Judge, Kokrajhar, and in his absence, the chief Judiciar Magisirate, Kokiajhar, ino in nis
absence, the next senior most ludicial Officer available at the station will be in charge of your
Court and Office in your absence.

Yours faithfully,
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,RE RA

o9

GILA


